Papers laid
on the Table

Some Hon. Members: No, no.
Mr. Speaker: Would it not be better

that we stop here? Would it not be
advisable if we stop here? )

13.24 hrs.
PAPERS LAID ON THE TABLE

ANNUAL RePORT OF ALL INDIA INSTI-
TUTE OF MEDICAL SCIENCES FOR THE
YEAR 1963-64,

The Minister of Works and Housing
{Shri Mehr Chand Khanna): Sir, on
behalf of Dr. Sushila Nayar, I beg to
lay on the Table a copy of Annual
Report of the All India Institute of
Medical Sciences, New Delhi, for the
year 1963-64 under section 19 of the
All India Institute of Medical Scien-
ces Act, 1956, [Placed in Library.
See No. LT-3203/64]
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PAPERS LAID ON THE TABLE—
Contd,

Notrrication No, G.S.R. 1329 UNDER
CENTRAL Excise Duries ExPorT Draw-
pack (GENERAL) RuLEes, 1960 ETC.
The Minister of Planning (Shri B.
R. Bhagat): I beg to lay on the

“Table—
(iy a copy ol Notification No.
G.SR. 1779 dated the 19th Sep-
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tember, 1964, making certain fur-
ther amendment to the Customs
and Central Excise Duties Export
Drawback (General) Rules, 1860,
under section 159 of the Customs
Act, 1962 and section 39 of the
Central Excises and Salt Act,
1944. [Placed in Library. See
No. LT-3294/64].

(ii) a copy each of the following
Notifications under section 159 of
the Customs Act, 1962:—

(a) G.S.R. 1330 dated the 19th
September, 1964.

(b) G.S.R. 1401 dated the 24th
September, 1964.
[Placed in Library.

LT-3295/64).

(iii) a copy of Notification No.
10/64 dated the 19th September,
1964, making certain amendments
to the General Regulations of the
Industrial Finance Corporation of
India, under sub-section (3) of
section 43 of the Industrial Fin-
ance  Corporation Act 1548
[Placed in Library. See No. LT-
3296/64].

(iv) a copy of Annual Report of
the Agricultural Refinance Cor-
poration for the year 1963-64 along
with the Audited Accounts, under
sub-section (2) of sectidn 32 of the
Agricultura] Refinance Corpora-
tion Act, 1963. [Placed in Library

See No. LT-8297‘!84].
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OPINIONS ON BILL

Shri Shree Narayamn Das (Dar-
bhanga): Sir, I beg to lay on the
Table Paper No. II to the Bill further
to amend the Constitution of India
which was circulated for the purpose
of eliciting opinion thereon by the
direction of the House on the 22nf
November, 1963.

13.26 hrs.

MESSAGES FROM RAJYA SABBA
Secretary: Sir, I have to report the

following messages received from the

Secretary of Rajya Sabha:—

(i) ‘In accordance with the pro-
visions of sub-ric (6) of rule



